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Present ¢ Hen'ble Mr,Justice A.K,Chatterjee, Vice-Chair man
Hon'ble fr,M.S,Mukherjee, Administrative Member

PRAD IP KUMAR DEY
Vs e
UNION OF INDIA & ORS, ‘ ' '

~

For the applicant ¢ Mr.R.K.De, counsel
For the respondsnts: None

"Heard on $ 27.8,97 ' ' Order on ¢ 27,8.97
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A.K.Chotterjee, VC

The applicant uerking as a Ferro Printer in Krishnagar
Central Division, CPWD yants a trgnsfer to him heme town Calcutta on

certain persenal grounds. He contends that one Shri R.K.Bala yhoe is g
Ferre Printer at Dinhata is on transfer at Calcutta and accerding to
the petitioner he has a better claim than Shri Bala yho is te be
posted gt Calcutta. In such circumstance he has filed the present
applicatian fer appripriate relief and alse prays fer an interim erder
that the vacancy in Caleutta in which Shri Bala is to be posted may

be retained till disposal ef the applicastien,

2, We have heard the counsel fer the petitiones and perugsed
the recerds, Hegring the ceunsel for the petitioner we consider it
proper to dispese ef the application. Ue therefare kk dispose of the
application yith a direct ion en the respondents partlcularly the
respondent Ne,2 te treat the application along with the annexures as

a representgation and te dispose it m by passing a speaking order and
till the dzsposal of the represantation the transfer order of Shri Bala-
shall remain stayed, Order paSSed this day be communicated te the
-respondents by the petitioner, Cartifled copy of the erder be made
available to the petitioner yithin 48 hours,
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